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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE
ORIGINAL APPLICATION NO. 125/2023 (WZ)
EARLIER L.PNO. 16/2023

Praful N. Mahajan ...Applicant

gl

under.

1) I say that I am the Regional Officer of the Respondent No. 2 MPCB and [ am
authorized to affirm the present reply affidavit on its behalf. | have examined
the relevant records available in my office in respect of the above matter and
I am affirming the present reply affidavit based on the same.

2) Isay that I am filing this Affidavit in pursuance of the order dated 21/11/2024
whereby this Hon’ble Tribunal has directed the present Respondent (MPCB)
to clarify as to whether in the O.A No.75/2021 (The CIliff Garden
Condominium B & C & Others), the calculation which was made by this
Tribunal ,was with regard to solid waste post 8/9/2022 { Order dated 8/9/2022
at Annexure R-29 to the Reply filed by the Respondent No. 1) or of

overlapping the period , for which Rs. 12,000 Crores has been imposed by

the Hon’ble Principal Bench of this Tribunal. p/%:
SWAPNIL S. JAJU

NOTARY ADVOCATE
Amravati (M.5.) India
Regd. No. 15679




3) I say that the present Respondent in above O.A No. 75/2021 ( The CIiff
Garden Condominium B, C & Others ) had assessed the compensation against
the defaulting local body which was mentioned in the Reply filed by the
present Respondent on 21% February , 2023 as below-

Period - 1/4/2020 to 31/1/2023
Total Period - 34 months

Compensation to be imposed as per Principal Bench Order dated 24/1/2020
in O.A No. 606/2018 - Rs. 1 Lakh / Month
Total Amount - Rs. 34,00,000/-

4) I say that the O.A No. 75/2021 was disposed on 22/2/2023 by this Hon’ble

Tribunal directing the present Respondent to realize the EDC amount from
the defaulting local body. I say that execution of order dated 22/2/2023 passed
in O.A No. 75/2021 was sought by the Original Applicant in the said O.A
wherein the reply got filed by the present Respondent assessing the further
period of non-compliance as below—

Period - 1/4/2020 to 31/10/2023
Total Period - 43 months
5) Isay that to clarify the query raised by this Hon’ble Tribunal in paragraph no.

3 of the last order dated 21/11/2024 , it is kindly submitted that in the said
O.A No. 75/2021 ( The CIiff Garden Condominium B, C & Others ) the
calculation made by this Tribunal was of the overlapped period i.e before and
post the passing of the order dated 8/9/2022 by the Hon’ble Principal Bench
of this Tribunal.

6) I say that Rs.12000/- crores compensation which was determined by the
Tribunal (PB) and which was directed to be deposited by the State of

Mabharashtra was assessed till the date of passing of the order dated 8/9/2022

SWABNIL STIATU
NOTARY ADVOCATE
Amravat (M.S.) India
Regd. No, 15570



S

only and specifically observed with regards to solid waste management that
if the violations continue, liability to pay additional compensation may have
to be considered.
7) 1 say & submit that the judgement of Hon’ble National Green Tribunal,
Principal Bench, New Delhi in O.A. No. 606/2018 concerned with the Solid
Waste Management as well as untreated sewage in Urban Local Body (ULB)
areas excluding Gram Panchayat.
I say that violations by the Respondent No.l council have been recorded in

the reply filed by the present respondent on 19/11/2024.

Officer Achalpur Municipal Council the legacy waste as on 08/09/2022 was
46,132.96 CUM and a quantity of 6,076.8 CUM was added to the legacy
waste between 08/09/2022 to 11/12/2023 (15 months) and there was no
legacy waste addition post 11/12/2023.Thus legacy waste as on 11/12/2023
was 52,209.21 CUM. The legacy waste quantity of 28,820 CUM is yet to be
biomined as on 06/01/2025 which is accumulated presently at the SWM site.
Thus, after verification of the records available with Municipal Council,
Achalpur, it is observed that the legacy waste about 28,820 CUM is still lying
at the site. The visit report in this regard is enclosed herewith as Annx-I. The
copsr of the letter from Chief Officer, Municipal Council, Achalpur, Dist.
Amravati dtd. 21/01/2025 is enclosed herewith as Annx-II.

10) 1 say & submit that the Authorization obtained by Municipal Council,
Achalpur, Dist. Amravati was \(alid upto 31/12/2003. They have not obtained

renewal of Authorization.

phaa
SWAPHNIL S.JAJU ,
NOTARY ADVOCATF
Amravait (4.8} India
Recd, Na, 155709
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For and on behalf of
Maharashtra Pollution Control Board
{ﬁﬁ-\

¢ Shey
(Sanjay Demalil)
Regional Officer Amravati

VERIFICATION
I Sanjay Deorao Patil, Age 56 years, Occupation-Service, working as Regional
Officer of the Maharashtra Pollution Control Board having my office at “Sahakar
Surabhi” Bapatwadi, Near Vivekanand Colony, Amravati, do hereby verify and state
on solemn affirmation that contents of the paragraphs no. 1 and 2 are true and correct

to the best of my knowledge, and record and information available with the board

office.
Date m\w\w R e

\ ) cﬁ—mtc:—‘ e
Place Ryeacayan Respondent Ne.-2 * ~

Mr. Sanjay Deorao Patil
Regional Officer, Amravati.
Maharashtra Pollution Control Board

eomnem v gy ST TELAEE
lco PRV B ; —-T-C;r
ATy iy A
S.,!-EN-. i nature-

is i name &
A jr'i‘:\‘sa::q)dﬂt‘.::"at e Contents ~f this
{or ma?

P ace true and vorrect.

; -
‘}; en tatior
Siqnags'%g ?zn!) After attes

-

ATTESTED THE SIGNATUR: OF THE NOTﬁRY

EXECUTANT AxD NOT RESPONSIGLE
FOR THE CONTENTS U7 THI DOCUMENTS

1241 puepglolizn O
-lfzzr”“

N.R.S. NoJE

i e P et
. . -

ATTESTED.BY ME

-

¥ 83U
SWAPNIL S. 4

NOTARY mmsm__e

Amravatii (d.5.) ngia
Reg.Mo. 15579




MAHARASHTRA POLLUTION CONTROL BOARD
SUB - REGIONAL OFFICE, Amravati-1

Pheone :0721-2583594 Sahkar Surabhi,

i,
Website : www.mpcb.gov.in Bapatwadi Vivekanand
E-Mail : srcamravatit@mpcb gov.in Colony Amravati.

———— ¢

Dneswaye-3

Date:15.01.2025

Name Of Local Body: Municipal Council, Achalpur,
Dist:Amravati
Representative : Mr. Pradip Joshi (Si) & Mr. Nadim Ahemad ().

Observations ‘The site visited to check the present status of the SWM site
at Sr./Gut.No.116/117, Mouje Raipura, Tal. Achalpur, Dist. Amravati

& following observations are made:

1. As informed by the Council representative the daily sclid waste generation
from the jurisdiction of Achalpur Municipal Council is about 34 TPD. The wet
waste is approximately 14 TPD and dry waste is approximately 20 TPD. The wet
waste is treated by pit composting and dry waste is segregated in the MRF
centre and is further sent for disposal through appropriate channels.

2.The existing facility comprises of manual MRF centre of 50 Tonne capacity,
composting facllity having capacity 60 M?, screening machine of 10 TPD,
shredder machine & baling machines {2 nos.). The existing Solid waste
processing facility processes the entire solid waste collected daily from the
Municipal Council area as informed by the Municipal Council’s representative.

3.Undersigned representative of the Municipal Council, Achalpur informed that
the quantity of Legacy waste as on 08.09.2022 is 46,132.96 CUM & thereafter
6076.8 CUM of Legacy Waste was added till 11.12.2023. Thereafter, there has
been no addition in the legacy waste.

3. They have made agreement with the agency M/s. Supreme Gold Irrigation
Ltd. for biomining of 22000 CUM legacy waste only & they have biomined the
same quantity. Also, Municipal Council has taken proposal in new DPR for Solid
Waste Management l.e. biomining of balance legacy waste (28,820 CUM) as
informed by Municipal counci) representative.

4.They have not provided sanitary fandfill site (SLF).At present they have




provided Sotid waste processing facility to process the solid waste collected daily
from the Municipal Council area, as informed by the Municipal Council's
representative.

5. They have obtained MPCB Authorization valid up to 31.12.2003.
6.The Municipal Council, Achalpur has proposed a new site at at S.No.27 E-Class,

Mouje-Khelghumat, Tal Achalpur Dist. Amravati having area 9.16 Hectare for
establishing processing site for Solid Waste Management.

Nadim Ahemad Pradlgp Joshi Jitendra Purate ——

Sanitary Inpector _ Sanitary Inpector (Field Officer)
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The Regional officer, M.P.C. Board, Amrava
Maharashtra Pollution Controt Board, '-f-'-—-ropr
Amravati. Date :__ZI 0\ 20

Ref- Your letier bearing No. MPC/RO/AM1/112/2025 dated 14.01.2025.

Subject - Original Application No. 125/20623 (WZ), carlier L.P. No. 16 of 2023 (WZ) Praful
N Mahajan V. Chief Officer. Achalpur Municipal Council and Ors.

Respected Sir,

We are in receipt of your letter dated 14.01.2025 bearing No. MPC/RO/AMT/112 /2025, Vide
the said letter, you have called upon us to provide the information regarding the quantity of
Legacy Waste that existed on 08.09.2022 at our Raipura Dumping Site. In context thereof we
are providing the information as sought herein below:

1. That we have been using the Raipura dump site to dispose of the Municipal Solid Waste
generated within the Jurisdiction of the Achalpur Municipal Council since the year 2003.
Previously, we were undertaking the operations of disposal of Municipal Solid Waste at two
locations viz Wadura and Raipura Paratwada. However, subsequently we had (o shut down
the dumping site at Wadura as the same was 10 be converted into a park for the citizens of

Achalpur.

2. Since the year 2007, the waste collected at Achalpur as well as Paratwada has been dumped
at the Raipura dumping site. Since there was no allocated budget towards the work of
processing the collected Solid Waste in the category of Solid Waste Management Work by the
State Government of Maharashtra, the solid wastc collected was being dumped at the Raipura
dumping site. Thus, due to such circumstances, there has been an accumulation of Solid

Waste at the Raipura dumping site since the year 2003,

3. Subsequently. in compliance of Rule 22 of the SWM Rules, we decided to undertake the bio
remediation of the Legacy Waste at the said site in the year 2017. In terms thereof. we
prepared a Detailed Project Report which was subscquently approved by the State
Government. On the basis of the approval granted by the State Government, we procecded to
undertake the process of bidding for the appointment of an Agency to allot the work of bio
remediation of legacy waste to the tune of 5279 MT. After completing the due procedure of
law, we appointed one Vijaylakshmi Organic Compost and Agro, Amravati to undertake the
bio-remediation of Legacy Waste at the said site vide a Work Order dated 07.03.2019. In
pursuance thereof, the Agency completed the work of bio-remediation of legacy waslc on
25.08.2020. We therefore have carried out the bio remediation of 5,279 MT of fegacy waste

in the year 2020 itself.

+ PTO |
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We state that, our Surveyors viz. Vidharbha Surveyor undertook the Contour Survey of the
dumpfng site and as on 19.01.2022, 42,486.88 CUM of legacy waste had accumulated at the
dumping site. The contour survey of the dumping sitc undertaken by Vidharbha Surveyor
enclosed herewith as Document R1 for your ready reference.

The Mi_lharn'shlra State Government under the “Swach Bharat Mission ~ Urban 2.0 issued an
Administrative Approval for processing the Lcgacy Wasle through the process of bio-mining
at the Raipura dumping site vide an order dated 10.08.2022. Vide the said Order, approval
wastgramcd by the Statc Government for processing an amount of 22,000 CUM of legacy
waste.

6. Thereafier, on 11.12.2023 M/s Supreme Gold Irrigation Limited undertook the contour
survey of the said site and on 11 12,2023 the total legacy waste that was found at the site was
52,209.21 CUM. It is pertinent to note (hat. on 19.01.2022 when the Contour Survey was
undertaken. the total quantity of lLegacy Waste was 42,486.88 CUM, Therefore, from
19.01.2022 to 11.12.2023 (24 months) 9722.99 CUM was added as Legacy Waste at the
dump site. This quantity of 9722.99 CUM has been added as legacy waste over a period of 24
months and therefore, considering the average a quantily ol 405,12 CUM of Legacy Waste is
added to the accumulated legacy waste per month. A copy of the Contour Survey undertaken
by M/s Supreme Gold trrigation Limited on 11.12.2023 is enclosed herewith as Document
R2 for your rcady reference.

7. The Hon’ble National Green Tribunal (WZ) vide its Order dated 08.09.2022 in OA No.
606/2018 was pleased to imposc a compensation of Rs. 12.000/- Crores on the State of
Maharashtra. This Order of the Hon’ble National Green Tribunal (WZ) was challenged before
the Hon'ble Supreme Court in Civil Appeal (Diary) No. 44889/2023. The Hon'ble Supreme
Court vide an Order dated 28.11.2022, has stayed the direction issued by the Hon'ble
National Green Tribunal (WZ) to deposit an amount of Rs. 12,000/- Crores. 1t is pertinent to
note that. the amount of Rs. 12.000/- Crores was imposed considering the quantity of waste
generated in the State of Maharashtra for 403 ULB’s. It is not disputed that, we are a class A-
Class ULB with a Population of 1.12.313 pupils and therefore, the issuc pertaining to levying
compensation for the Legacy Waste of ours is also covered under the order of the Hon'ble
National Green Tribunal (WZ) dated 08.09.2022 which has now been stayed by the Hon’ble
Supreme Court on 28.1 1.2023. Therefore, no compensation can be levied on us towards non-
bio remediation of Legacy Waste prior t0 08.09.2022 as the same is sub-judice and pending

adjudication before the Hon'ble Supreme Court.
8.  Therefore, in terms of the order of Hon’ble National Green Tribunal (WZ) dated 21.11.2024,

all we need to show as to what was the legacy waste that existed at the site on 08.09.2022. On
08.09.2022, 46,132.96 CUM of legacy waste existed at the site.

9. Only a quantity of 6.076.8 CUM of legacy waste ie. up to 11.12.2023 was added to the
dumping site. Thereafier, from January 2024 we have been bio remediating the legacy wasle
in accordance with law and as on 06.01.2025 a quantity of 28,820 CUM is yet to be
remediated. It is therefore, submitted that. since only 6,076.8 CUM was added to the legacy
waste between 08.09.2022 10 11.12.2023 (15 months) and thereafter, there has been no
addition in the legacy wasle, as we arc undertaking the bio remediation of legacy waste in

accordance with law.

ar Gohad)

(D
, Chief Officer,
%Achalpur Municipal Council
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Supreme Gold Irrigations Ltd. @

AN ISO 9001:2015 CERTIFIED COMPANY | CiN No.: U01401MH2011PLC212893

o T ﬂ‘ﬂ%’tﬁ‘ﬁ (@)
_ o0FL
~ Document R-2 BITETP T.cvsitosnsrearesses
.. 39092123

/

To,
Chief Officer,
Achalpur Muncipal Council,
Achalpur.

Ref - Bio - Mining Work Order 3484/2023 Dated 06/10/2023.

Dear Sir, B

e

With reference to above we have already started our Bio - Mining Work
at Site,

We have completed 6541 CUM of work till date. The contour Survey
: Report is Attached herewith.

Hence you are requested to pay the bill accordingly.

¢ Regd. office: B - 4/1, MIDC Ind!. areq, N 3
¢ . ' . . Nanded . 4

& surajned@gmail.com info@supremegold or 31me3‘

@ Works: Gut no. 5], Osmannagar rog e S

-SUpreme
d, G““dEQOOn..Tq.& Dist. Nanded - 4:?’C;:)ci.org 0 /s

\'MMSJ

giimh/ © /supremegold9
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759030
0
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